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CEISTTRAL ADVIINISTRATIVE TRIBUNAL

PRINCIPAL BENCH

O.A. No. 2177/QR

New Delhi this the day of ̂ ^'^7.2000

HON'BLE SHr S.R, ADIGE,VICE CHAlRrMN(A)
HON'BLE SH* KULDIP SINGH,MMER( J)

1.^ Surender Singh(49^
S/o Sh»^ Budh Prakash
R/o C-251,Gali No;^6,
Hardevpuri, Shahdra,
Delhi

2i= Rajinder Kumar ( 3989/PCR)
S/o late Shr Shyamlal Sharma
R/o WZ-363,Sri Nagar,
Snakurbasti
Delh3^110034

../.Applicants

(BY; Advocate Sh, Shyam Babu)

Versus

1. Govt. NCT of Delhi
through its Chief Secretary
Delhi-110054

2,' The Commissioner of Police
Police Headquarters
I «Pv Estate,
New Delhi

3/ Deputy Commissioner of Police(HQ_l)
Police Headquarters
I.P. Estate,
New Delhi

..v^sp on dents

(BY; Advocate Sh; George Paracken)

ORDER

N r?S .R . Adi gefM C (A ) s

Applicants impunf-Annexure-A order dated 26/2;'98
and Annexure-B order dated Thay sesk a direction

to respondents to fill up the post of PIvliHead Constables

(Operational) in accordance uith the Recruitnent Rules

particularly Clause 12, and to consider and appoint them
as N.tTi' Head Con stables(Op erational) uith all consequential

b en e f i t s'p



Applicants who are Head Constablss conterfd that

as par Clause 12 of the RRs, a copy of uhich has been

filed by than and is placed at AnnexureSiE of the

OAy the post of njT^'Head Constabla ( Operational)

is to be filled by transfer from amongst Platriculate

Confirmed Head Constables with five years' service

in the grade^; and they are eligible to be appointed?

Respondents in their r^ly houever contend

that as per Notification' dated 3lf7«86 (Annexure-Rl)

amending the relevant provisions of the Delhi Police

(Appoinlraent & Recruitnent) Rules the post of n?T.

Head Constable (Op erational) is to be filled by transfer

from amongst Matriculate Confirmed Constables with

five years service in the grade®?

#  tjJe further note from the contents of Delhi

pHQ's latter dated 28'^Sl5S19B(AnnexureSR3) that a reference

has been made to the Deputy Secretary? Home Dqatt^ Gbvt?

of NCT of Delhi that in the Hindi version of the RRs

the post of Fl|^?Head ConstableC Operational) is to be

filled from amongst Confirmed Head Constable with five

years* regular service in the grade? and the Home DepttI

has been asked to issue necessary correction^

S? Ue note that respondents at the bottom of page 3

of their reply have stated that action to fill ijp the

two existing vacancies of W^TiHead ConstaoleC Operational)

will be taksi only after issue of necessary corrections

in the gazette notification by Qbvt? of NCT of Delhi

and framing of standing instructions to regulate the

recruitment proces^

6? Ue have heard Shri Shyam Babu fbr applicants

and Shri GJparac^oj fpp re^ondents-^ Ue have perused

the materials on record and considered the matter

carefUll^
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I'n ys note that the En^ish ̂ ersioR of th{

RRs furnished by applicants (A nneJCureiii^E) does not

ooincids uith the English version of the RRs as

notified on and filed by respondents at

Annexura-Rl? Ue airther note from latter dated 2515^198

that the Hindi version of the RRs does not tattyuith
the English version notified by respondents on

Bf! Under the circumstance ue are unable to issue

the direction to respondents as prayed fbr by

applicants at this stagef ye houever direct respondents

to take appropriate steps to en^ra that necessary

corrections are issued through gazette notification

in respect of RRs fbr the post of MiT^Head Constable

(Operational) as expeditiously as possible and

that^osts are filled up in accordance uith the
relevant rules and instructions thereafter^S! No costsf'

( KULOIP SINGH ) ( S.R^-ADIGE i
raEpl^R(3) yiCE CHAIRFIAN (A) •
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